L
| TEM NO 35 COURT NO. 4 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).2784/2004

(From the judgenent and order dated 05/11/2003 in CMAP No.
7435/ 1979 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

RAMDEO (D) BY LRS. & ORS. Petitioner(s)
VERSUS
BOARD OF REVENUE, U.P. & ORS. Respondent (s)

(Wth prayer for interimrelief and office report)

Date: 11/09/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE TARUN CHATTERJEE
HON BLE MR. JUSTICE R M LODHA
For Petitioner(s) M. Anis Suhrawardy, Adv.
For Respondent (s) M. Ajay Kr. Mshra, Sr.Adv.
M. Vi kram Adv.
Ms. Anur adha Dubey M shra, Adv.
M P. Nar asi mhan, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

List for final disposal in the |ast week of
Cct ober, 2009.

(A. D. Sharma) (Phool an Wati Arora)
Court Master Court Master



